
gferl o . B. Punt: The jurisdiction, 
as proposed by the Jammu and 
•g»«hmir Government, will, I hope, 
be extended by the 26th January, 
1960.

Shri Tangamani: May I know whe-
ther the delay is due to the fact that 
a protest was lodged by the Pakistan 
Government about the extension of 
the jurisdiction of the Supreme Court 
and the Election Commission to 
Jammu and Kashmir?

Shri G. B. Pant: I am not aware of 
any such protest by the Pakistan 
Government.

Shri Tanfamani: Are Government
aware that there was a protest 
lodged in the Security Council, and 
the Government of India have replied 
to that protest?

Shri G. B. Pant: That may be so.
But the original date fixed for the 
extension of these provisions was the 
26th January, 1960, and we are stick-
ing to that date.

Shri Harish Chandra Mathnr: May
I know at what stage the proposal lies 
at present? When the hon. Minister 
says that the position would be just 
as stated in the question, do I take it 
that henceforth, from 26th January, 
1960, the State of Jammu and Kashmir 
would be absolutely on par with the 
other States of India?

Shri G. B. Pant: Well, that will be 
so, so far as the High Courts are 
concerned. The salaries and the con-
ditions of service of the judges of 
the High Courts will be on a par with 
those received by them or enjoyed by 
them in other States. With regard 
to other provisions too, there will be 
a marked change as compared with 
the present position.
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Shri Danuuxi: May 1 know whether 
this scheme is going to be extended 
to colleges which are affiliated to the 
universities?

Dr. K. L. Shrimali: Yes, all the
universities which are voluntarily 
willing to participate in this scheme 
will be admitted.
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Shri Pnnnoose: The statement says
that the minimum number of Uni-
versities necessary to work the scheme 
has not come up. May I know what 
are the specific difficulties pointed out 
by the other Universities?

Dr. K. L. Shrimali: 1 expwet the
difficulty is mainly financial. 13 Uni-
versities have already agreed to 
participate in the scheme, and I hope 
in course of time the other Univer-
sities will also fall in line. The Uni-
versity Grants Commission will give 
some assistance also in this matter.
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7. 1 Ordinarily, when good things are 
before us, they drive out bad things. 
Since we are putting up good films 
before children, I have no doubt that 
the bad films will disappear.
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Shrl Supakar: Is there any train-
ing programme to produce good film 
stars out of the Universities?

Mr. Speaker: Next question.

Manufacture of Avro 748 Aircrafts

-+■
f  Shri S. M. Banerjee: 
j Shri Panigrahi:

Shrl I). C. Sharma:
Shri Morarka:

*705 J Dr Ram Subbag Singh:
' "> Shri Madhusudan Rao:

| Shri Vidya Charan Shukla:
| Shri Kalika Singh:
{ Shri A jit Singh Sarhadi:
 ̂ Shrl Mohan Swarup:

Will the Minister of Defence be 
pleased to state:

t;i' the progress made in the manu- 
Picture of Avro 748 in Kanpur;

(b) the foreign exchange compon-
ent of the entire cost of the Project; 
and

<c) the annua) amount that would 
be pay.ibie to M/s Hawker 
Siddeley Group as royalties after the 
manufacture of the first 100 aircrafts?

The Deputy Minister of Defence 
(Sardar Majithia): (a) A number of
Indian technicians have been trained 
in the United Kingdom in the manu-
facture of AVRO 748. Necessary 
equipment and machinery are being 
procured and facilities are being pro-
vided for the manufacture of the 
AVRO 748 at Kanpur.

(b) Hie foreign exchange expendi-
ture on the purchase of plant, machi-
nery, tools, jigs, fixtures, etc., for

series production, training of person-
nel, technical assistance and the 
manufacture of one prototype 'AVRO 
748’ is estimated at Rs. 72'00 lakhs. 
Further expenditure will depend on 
the numbers of aircraft to be pro-
duced.

<c) It is not in the public interest 
to disclose details of the agreement 
with the foreign firm.

Shri S. M. Banerjee: May I know 
when production is likely to start at 
Kanpur, and what is the employment 
potential after the factory starts pro-
duction?

Sardar Majithia: The first proto-
type in India is expected to be ready 
by the end of 1960. As regards the 
employment potential, most of the 
people will be from the Air Force 
and very few from outside.

Dr. Rant Subbag Singh: May I know 
whether this aircraft has been success-
fully used in the United Kingdom? 
Also, is the Kanpur firm going to be 
a purely assembly firm? If so, why 
were not the services of Hindustan 
Aircraft Limited at Bangalore utilised 
for this purpose?

Shri Narayanankntty Menon: This 
was answered in detail last time.

Mr. Speaker: Yes.
Sardar Majithia: Do you want me

to reply to the question, Sir?

Dr. Ram Subhag Singh: This was
never discussed, that is, whether this 
aircraft has been successfully tested 
and used.

Mr. Speaker: It was also discussed.
It was said that no other factory had 
produced this aircraft. There was a 
one-hour discussion on it here The 
hon. Member was not here at that 
time. It was stated that the aircraft 
would bo produced only here and not 
elsewhere.

Shri Thirumala Rao: In reply to
a previous question, the hon. Minis-
ter was pleased to say that the first 
proto-type would be ready by the end




